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The 18" March 2026

S. 0.91, dated the 19" March 2026.— In exercise of the powers conferred by sub
section (1) of section 112 of the Bihar Goods and Services Tax Act, 2017, the Governor of
Bihar, on the recommendations of the council, herby notifies the 30" day of June, 2026, as
the date upto which appeal may be filed before the Appellate Tribunal under this Act in
respect of all cases where the order sought to be appealed against is communicated to the
person preferring the appeal before the 1% day of April, 2026 and all appeals in respect of
order communicated on or after 1% April, 2026 may be filed before the Appellate Tribunal
within three months from the date on which such order is communicated to the person
preferring the appeal.

[(File No. Bikri kar/GST/vividh-21/2017 (Part-22) 964)]
By the order of Governor of Bihar,
SANJAY KUMAR SINGH,
Commissioner State Tax-cum-Secretary.
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